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-COMMYTIEE .ON THE WELFARE OF
“'Toswgs TELNVENTH AND ~TWELFTH
: REPORTS

_ -.SHRI R. R. BHOLE (Bombay—
South Central): Sir, I beg to present
the following Reports (Hindi and
English versions) of the Committee
*gon the Welfare of Scheduled -Castes
and Schedulegq Tribes: —

(i) Eleventh Report on the Minis-
try of Railways (Railway Board)—
-Reservations for and employment of
Scheduled Castes and Scheduled
Tribes in South Central Railway, ard
award of petty contracts, parcel book-
ing agencies, and out-agencies to
Scheduled Castes and Scheduled
‘Tribes in South Central Railway.

(ii) Twelftr Report on the Minis-
try of Railways (Railway Board)—
.Beservation for the employment of
Scheduled Castes and Scheduled 71ri-
bes in Central Railway; and award of
petty contracts, parcel booking agen-
cies and out-agencies to Scheduled
Castes and Scheduled Tribes in Cen-
iral Railway.

———

,MR. DEPUTY-SPEAKER: rder,
ofrder.” This is not the way.

DR. FAROOQ ABDULLAH (Sri-
nagar): On a point of order, Sir. I nave
alrezdy given notice.... (Interrup-
tions)

SHRI JYOTIRMOY BOSU: Please

allow him to make a personal explana-
tion. ...

MR. DEPUTY-SPEAKER: I will not

SHRI JYOTIRMOY BOSU: He has
Eiven notice.

MR. DEPUTY-SPEAKER: I would
make it very clear that if he has given

notice. ...Please listen to me, Mr.

Jyotirmoy Bosu. When both of yg talk,
nobody understands, neither the people

" PRIL. 27, 1981

tratins o Reolidin, o4
near Bombay (CA)
in" ‘the ‘Press nor ‘those in’the gallery
are able to hear. Should we not adopt

-a retional method?

“Teerefore, 1 am replying to you, that
'hé” htas given ‘nétice for 'persdnal ex-
planation to be matle, it is under con-
‘sideratton. Therefore, that is over. it
is. under consideration.

12.36 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

- COLLISION BETWEEN TWO SUBUHBAN

TRAINS AT ROOLI JUNCTION NEAR
BoMBAY
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): Sir, on 24-4-81 at about
16.15 hours B 90 Up Bandra-Bombay
VT local side collided with CM 15 Down
local near Ravli Junction Cabin of Cen-
tral Railway. As a result of the =ol-
lision, 2 front coaches of B 90 Up local
dergailed and capsized and got inter-
locked with the rearmost 2 coaches ot
CM 15 Down local, interrupting through
traffic on the Harbour Branch line.

I regret to say that as a result of
this accident, 23 persons lost their
lives, 52 sustained grievous injuries and
24 simple injuries. In addition, 79 per-
sons susfained trivial injuries who were
discharged after - being rendered first
aid in the hospitals.



